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O.A.No.335/2011 

ORDER DATED 1 DAY OF 4UNE 2011 

Tiüai 	 ....., Appli cant 
\/rs. 

Union of India & Others...... 	 ..Respondents 

C oram: 
HONBLE MR A.K. PAfNALK M!S1J3ER JgDL 

Heard N.R. Routray, Ld. Counsel for the applicant 6d' Sri 

S.K. Oha, Ld. Standing Counsel on whom a copy of this O.A. has already 

been sewed on behalf of the Respondents and perused the imiterials placed 

on record. 

By filing Annexure.AJ5 date4 14.022011 addresed to 

Respondent No.2 the applicant has disclosed that the Screening Committee 

for the purpose of grant of MACP is scheduled to meet during the l week 

of July, 2011. In view of this, the applicant has made a prayer to put up his 

case before the Screening Committee for the purpose of grant of MACP 

with effect from the date he is entiftedto. 

1 have conthdered the submissions made by the Ld. Counsel for 

the parties. 

Without entering 'into the merit ofthe case, Respondent No.2 is 

directed to consider the case of the applicant and if be isfound suitable, his 

name may be referred to the ensiwig Screening Committee i.e., 5cheduled 

to be held during l week of July, 2011 for tlw purpose of grant of MACP 

with effect from the date the applicant is entitled to.. 

MON 

a.. 



With the above observation and direction, this O.k. 'is disposed 

of at the admission stage itself. No costs. 

Send copies of this order along with copies of the O.A. to 

Respondents No.2 & 3 at the cost of the applicant for compliance and free 

copies of this order be made over to the Ld. Counsal for the patties. 

MEERJUDL. 

K.B 


